9oo1 Presentation of
Petitions

Mr. Speaker: Mr. Hem Raj—

BHADRA 12,

12.19 hrs,

PETITIONS RE: PUNJAB REORGANISA-
TION BILL, 1966.

Shri Hem Raj: (Kangra): I present a

petition signed by Shri Gangu Ram and
other inhabitants of Una Tehsil, Anandpur

Sahib block, relating to the Punjab Re-
organisation Bill, 1966,
Shri Pratap Singh (Sirmur): I present

a petition signed by Chaudhari Shanti
Sarup and other inhabitants of Kandi Dis-
trict Hoshiarpur, relating to the Punjab
Reorganisation Bill, 1966.
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Mr, Speaker: What does Shri Daljit Singh
want to say now? I have not been able to
follow him. This is only a petition which
is being presented, and nothing can be gaid
at this moment on that.
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STATEMENT RE. INFORMATION
"GIVEN BY COMMERCE MINISTER

AND MINISTER'S REPLY THERETO

Mr, Speaker: Shri Madhu Limaye and
the hon. Minister might lay their statements
on the Table of the House and I shall get
them circulated to the Members.
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Mr. Speaker: But I can ask him to place
it on the Table of the House.
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Shri Bakar Ali Mirza (Warrangal): Ona
point of order. May I know whether state-
ments and speeches in this House are to be
made so that they are to be published im
the press, and if they are not published,
whether Members are to be given additional
opportunity to make them here so that
those things can be published?

Shri Raghunath Singh (Varanasi): Should
it be forced on us?
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